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MADHYA PRADESH ACT
No. 19 oF 2022

THE MADHYA PRADESH VISHWAVIDYALAYA (SANSHODHAN) ADHINIYAM, 2022

[Received the assent of the Governor on the 29th September, 2022; assent first published in the Madhya Pradesh Gazette
(Extra-ordinary)”’ dated the 3rd October, 2022.]

An Act Further to amend the Madhya Pradesh Vishwavidyalaya Adhiniyam, 1973.

Be it enacted by the Madhya Pradesh Legislature in the seventy-third year of the Republic
of India as follows :—

1. (1) This Act may be called the Madhya Pradesh Vishwavidyalaya (Sanshodhan) Short title and
Adhiniyam, 2022. commencement.

(2) It shall come into force from the date of its publication in the Madhya Pradesh Gazette.

2.In the Second Schedule to the Madhya Pradesh Vishwavidyalaya Adhiniyam, 1973 g:’c‘:l‘l’gme“t L

(No. 22 of 1973),— Schedule.

(i) in Part I, for serial number 6 and entries relating thereto, the following serial
number and entries relating thereto shall be substituted, namely:—

S. No. Name of university Headquarters Territorial jurisdiction (area comprised
within the limits of revenue district)

O @ (3) 4
“6. Barkatullah Vishwavidyalaya, Bhopal Bhopal, Sehore, Raisen,Vidisha,
Bhopal Hoshangabad, Rajgarh, Harda and
Betul.”;

(ii) in Part II, for serial numbers 2 and entries relating thereto, the following serial
number and entries relating thereto shall be substituted, namely:—

S. No. Name of university Headquarters Territorial jurisdiction (area comprised
within the limits of revenue district)
(1) @ (3) C))

“2. Raja Shankar Shah University, Chhindwara. Chhindwara, Seoni and Balaghat ™.
Chhindwara.

foiser, WTEERT RO el oG W, VAT EH YR 0T qEOned, e § ffid ey —2022.



